CENTRAL MMINISTRATIVE TRIBUNAL
PRINCIPAL BENCH

o.A.ﬂo;221011996_

Thursday this the 14th cay of November, 1996

CORAM

HON'BLE MR.JUSTICE CHETTUR SANW\RAN NAIR, CHAIRMAN.
HON'BLE MR. S.P. BISWAS, ADMINISTRATIVE MEMBER

Shri U.D.Summi,
Assistant Station Master
Patel Nagar, NeuwDelhi. . ees Applicant

(By Advocatd Mr.Rishikesh)
VSo

"4, Union of India through its

Secretary, Ministry of Railways
Shastri Bhawan, Neu Delhi,

2. General Manager,
Northern Railway, Baroda House.
NewDelhi.

3, Divisional Railuway Manager
Northern Ralluay, Bikaner (Raj)

:,. Respondents

The application having beeniheard on 14.11.,1996
the Tribunal on the same day delivered the following:

ORDE R -

CHETTUR. SANKARAN ‘NAIR(3), CHAIRMAN

ﬁearned coungel for appli;antAseeks leave
to withdraw the application,,as he intends to file
a comprehehsive application. We grant leave and
dismiss the apgiication as withdrawn without express-
ing any opinion on the merits. No costs.: '
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Dated this the 14thday of November, 1996,
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5.P.BISWAS - CHETTUR SANKARAN NAIR(3)

. ABMINISTRATIVE MEMBER ' CHAIRMAN

ks.




